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Shri C. Subramanilm: When this 
blast furnace was handed over to us 
it was according to speci.fu:ation. 
I.ater on it developed defects, and 
there were as many as ten break-
downs during 1961. That is why it 
has now been completely oberhauled 
by Indian .personnel, and it is hoped 
that it would give better performance 
now. 

Shri Vidya Charan Shukla: Is it 
not a fact that according to the 
agreement with the German consul-
tants, they have to meet the cost of 
the repairs in the case of any defects 
in the construction of the plant and, 
if so, may I know what action Gov-
ernment is taking to recover the 
money for the cost of the repairs 
from the consultants? 

Shri C. Subramaniam: This will 
depend upon the terms of the agree-
ment. The first thing is to rectify 
the mistake. That has been done. 
But it is a matter for consideration 
whether according to the terms of 
the agreement with the con~ultants 
it would be possible to recover the 
loss. From a readin'g of the agree-
ment I am afraid that it may not be 
possible to recover it from them. 
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Mr. Speaker: When it is only • 
statement laid on the Table, every-
body can understand. 

"~ ~ ~r 'lCOf II<: ~ ~ 
t: "I 

This need not be repeated in EnglillL 

~~~:~tmrq<::~ 
~~~~,~.ij.~.~~ 



11.1295 OTILt Answcl's ITYAISTHA 28, 1884 <SAKA) Oral Answers 11296 

'flIT t fit; if);m) ~ tm<!: I!ft' ~<:T 

~ ~ ~a 'til ~ I~ ~ ~ .!liAT 
~r f'li ~ t<'Iie q-{ f'li~ {;W 
~" ~)Irr !q't<: ~ 'til ~-'lllI'i'\T 

om ~ I 

Mr. Speaker: What was the cost 
and the production capacity? 

Shri C. Subramaniam: It is expect_ 
ed that initially it would be a one 
million ton plant. I am not in a posi-
;tion to give the cost at this stage. 
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Shrl M. K. Kumaran: In view ot 
the fact that the project is already 
delayed by about 1 year, may I know 
whether the Government propose to 
1ake any steps in advance in pursu-
ance of the statement made by the 
loIinister in this House that American 
aid or no, Government will go ahead 
with the Bokaro and seek aid else-
where? 

Shrl C. Subramaniam: Yes. Oe-
1ailed project also is being prepared 
by our Indian Consultant. ·There-
fore parallel action is being taken. 

Shrl P. K. Deo: Some time back, 
our Indian Consultant firm M. N. 
Dastur had ,produced a project report 
on the Bokaro plant. In view ot the 
.earlier project report, may I know 

.1105 (Ai) LSD--2. 

what is the necessity of lIending for 
American experts to study the same 
time over again? 

Shrl C. Subramaniam: I think this 
matter was fully discussed during 
the debate on the Demands and I 
explained the position in detail. The 
country giving aid wants to satisfy 
itself that all the factors available 3t 
Bokaro are quite favourable for thc 
location of the plant. That is why a 
Techno-economic survey team is 
coming. I have already explained 
thc position during the debate. 

Shrl Nath Pal: The statement says 
that it is expected that the team will 
complete its work within 7 months 
and decision will be taken thereatter. 
In view of the fact that we are still 
in the exploratory stage with regard 
to Bokaro, may I know what steps 
Government is contemplating to s~e 

that we reach the target of steel pro-
duction or whether already we have 
reached a decision that the target of 
steel production shall not be reBCihed 
at the end of the Third Five Year 
Plan? 

Shri C. Subramaniam: As far as 
Bokaro is concerned, we have taken 
credit only for 300.000 tons of steel 
during the Third Plan period. That 
is only a small quantity. What we 
are now concerned with is the 
expansion programme of the other 
three plants and they are going on. 

Shrl Hem Barua: May I know whe-
ther it is a fact that neither the 
U.S. Government nor the U.S. steel 
industry are committed to financing 
the Bokaro plant unless and uruil 
they are satisfied through a survey 
to be conducted by techno-economic 
experts that the basic requirements 
are available at Bokaro and if so, 
what steps Government propose to 
take so that the target fixed in the 
Third Plan does not suffer? 

Shri C. Subramaniam: They are 
going to look into the Bokaro site to 
satisfy themselves that alI the facl. 
lities are available there. Our own 
understanding of the situation is that 
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current Bokaro is ideally situated and it 

should be possible to locatc a 1 mil-
lion plant immediately and it should 
be possible to expand production to 
10 million level at the very site. 
Therefore, our understanding is . ., 

Shri Hem Barna: Basic require-
ments? 

Sbri C. Subramaniam: All tileSC 
basic requirements arc there. The 
AmeriC'ans are coming here to satisfy 
themselves that the basic requirenu.:ats 
are there. 

Shri D. N. Tlwary: May I know 
whether, in order to avoid delays 
and expedite the matter, preliminary 
work like acquisition of land has 
been done or whether that is also 
delayed? 

Shri C. Subramanlam: Preliminary 
work with regard to acquisition of 
land and other things are going on. 
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Sbri C. Subramaniam: No. It is not 
true to say that the Americans are 
hesitating to assist us in construct-
ing Bokaro. On the other hand they 
want to satisfy themselves that it is 
a suitahle site for locating the plant. 

Sbri Vidya Charan Shukla: Have 
thE' Government satisfied themselvcs 
that the delay in the commission or 
construction of Bokaro plant will not 
affect the target of prod uction of 
steel in the Third Plan? 

Sbri C. Subramanlam: have 
already answered that. 

Tribal Advisory Committee for 
Trlpura 

r -1520. Shri Dasaratha Deb: Wili tho! 
Minister of Home Affairs be pleased 
to state: 

(a) whether the Tribal 
Committee for Tripura 

Advisory 
would be 

reconstituted 
financial year; 

(b) if so, whether the elected tribal 
members of Tripura Territorial 
Council and Parliament would be 
included in the Committee; and 

(c) when this Commi1tee is likely 
to be constituted? 

The Deputy Mlnlster in the Minis-
try of Home Alfairs (Sbrimati Chandra-
Sekhar): (a) to (c). The present term 
of the Tribal Advisory Committee for 
Tripura, expires in June 1962. The 
question of reconstitu~ing the Com-
mittee is engaging the attention of 
the Tripura Administration. 

Shri Dasaratha Deb: May I know 
whether any representation has been 
received from the people of Tripura 
that the committee should be consti-
tuted on the basis of election? 

Shrimati Chandrasekhar, I have 
no information. 

Shri Dasaratha Deb: May know 
what are the criteria for members Ie. 
be made eligible to this committee? 

The Minister of Home Affairs (Shri 
Lal Bahadur Shastri): Some of the 
members will be members of the 
Territorial Council. Others will b~ 
non-officials. As the hon. Member 
knows, this committee is nominated by 
the Chief Commissioner. 

Shrl Dasaratha Deb: May I know 
whether the Members of Parliament 
will also be included in this com-
mittee? 

Sbri Lal Bahadur Shastri: Yes, that 
will be so. 
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